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DEPARTMENT OF HEALTH AND FAMILY WELFARE
NOTIFICATION

Delhi, the 8th May, 2026

F. No. 25(2)/89-H&FW/Vol.Il/ Pt File-1/717.— In exercise of powers conferred under sub-section (2)(a) of
section 3 of the Delhi Homoeopathic Act, 1956 (Delhi Act No 11 of 1956) read with the Delhi Homoeopathic
(Amendment) Act 1996 (Delhi Act no 11 of 1996), the Hon’ble Lt. Governor of the National Capital Territory of Delhi
is pleased to nominate the following two elected candidates as member of Board of Homoeopathic System of Medicine,
Delhi:-

S. No. Name & Address
1 Dr. Kewal Krishan Juneja, F-21, Preet Vihar, Delhi-110092.
2 Dr. Sandeep Kaila, C-2/48, Janakpuri, New Delhi -110058.

The terms of all members shall be for a period of Three years from the date of election as a member.
By Order & in the Name of the Lt. Governor
of the National Capital Territory of Delhi,
NEERAJ GUPTA, Dy. Secy.
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